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copy of Notification No. G.S.R. 1543, 
published in Gazette of India dated 
the 8th October, 1966, under sub­
section (3) of section 620A of the
Companies Act, 1956. [Placed in 
Library. See No. LT-7368/66].

Annual Report of Indian Council 
OF Agricultural Research for
1964-65

The Deputy Minister in the Minis­
try of F o ^  Agriculture, Community 
Development and Cooperation (Shri 
Shyam Dhar Mlsra): I beg to lay on 
the Table a copy of the A nnual Re­
port of the Indian Council of Agri­
cultural Research, New Delhi for the 
year 1964-65. [Placed in Library. 
See  No. LT-7369/66].

Papers under Tariff Commtssion Act

The Deputy Minister in the Minis­
try of Commerce (Shrl Shaft Qureshi):
I beg to lay on the Table a copy each 
of the following papers under sub­
section (2) of section 16 of the Tariff 
Commission Act, 1951: —

(1) (i) Report (1966) of the Tariff
Commission on the continu­
ance of protection to the 
Sericulture Industry.

(ii) Government Resolution No. 
l l ( l ) - T a r / 66, dated the 19th 
November, 1966.

[Placed in Library. See No. LT- 
7370/66].

(2) (i) Report (1966) of the Tariff
Commission on the review of 
protection to the Antimony 
Industry.

(ii) Government Resolution No. 
2 (1 )-T a r /66, dated the 19th 
November, 1966.

(iii) Statem ent showing the rea­
sons why the documents m en­
tioned at (i) and (ii) above 
could not be laid on the Table 
within the period prescribed 
in the said section.

[Placed in Library. See  No. LT- 
7371/66].

(3) (i) Report (1966) of the Tariff 
Commission on the continu­
ance of protection to the 
A.C.S.R. (Aluminium Con­
ductor Steel Re-inforced) and 
A.A.C. (All Aluminium Con­
ductor) Industry.

(ii) Government Resolution No. 
13(1)-Tar/66, dated the 19th 
November, 1966.

(iii) Statem ent showing the rea ­
sons why the documents men_ 
tioned at (i) and (ii) above 
could not be laid on the 
Table w ithin the period pres­
cribed in the sa id  section.

[Placed 171 Library. See No. LT- 
7372/66].

(4) (i) Report (1966) of the Tariff
Commi‘''sion on the pontln.i- 
ance of protection to (he 
Cotton Textile M achinery 
(Spinning Ring Frames, 

Spindles, Spinning Rings, 
F luted Rollers and Automa­
tic Looms), Industry.

(ii) Government Resolution No. 
7 (2 )-T a r /66, dated the 19th 
November, 1966.

[Placed in Library. See No. LT- 
7373/66].

(5) (i) Report (1966) of the Tariff 
Commission on the continu­
ance of protection to the P is­
ton Assembly Industry.

(ii) Letter No. T C /ID /E /88(5) / 
66, dated the 23rd July. 1966 
from the Secretary, Tariff 
Commission, Bombay to t^e 
Secretary to the Government 
of India, M inistry of Com­
merce, New Delhi.

(iii) Government Resolution No. 
15(1)-Tar/66, dated the 19th 
November, 1966.

(iv) Statem ent showing the rea­
sons why the documents m en­
tioned at (i) to (iii) above 
could not be laid on the 
Table w ithin the period pres­
cribed in tile said section.

[Placed in Library. See No. 
LT-7374/66].




